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 Heard both sides.  

 

2. The Revenue has filed this appeal against Order-in-Original 

No.23/2011-ST dated 22.12.2011. Against the same Order-in-
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Original, the assessee had also filed an appeal before this 

Tribunal and after hearing both sides, the Tribunal remanded the 

matter vide Final Order No.20923-20925/2014 dated 29.05.2014 

for de novo adjudication. The Commissioner passed de novo 

adjudication order No.COC-EXCUS-000-COM-028 to 030/2016-

17 dated 27.07.2016 confirming the demands with interest and 

penalty. Against the said order, the appellant approached the 

department under SVLDR Scheme, which has been accepted. 

This Tribunal on basis of SVLDRS passed orders dismissed the 

appeals vide Final Order No.20491-20492/2023 dated 

01.06.2023. In these circumstances, the Revenue’s appeal 

becomes infructuous and consequently, dismissed as 

infructuous. 

 
(Dictated and pronounced in Open Court) 
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